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IX}.MS. All new open cast projects 
have provision fol" reclamation of 
quarried land. Eastern Coalfields 
Limited has not U1Z1dertaken any 
housing construction in areas declared 
unsafe by West Bengal Government 
after the date of declaration. Go-
vernment has sought expertise from 
Poland to study the problems in the 
areas declared wnsa'fe. 

( d) Compensafion is paid for ac-
quisition of land according to law. 
As regards employre.ent, Eastern Coal-
fields .. Limited gives one job to a fa-
mily for acquisition of one acre ot 
1and and if the land a<"quired iS more 
than three acres two dependents of 
the family· are considered for employ-
ment. 

(e) Government is not aware about 
the existence of any Coal Field Com-
mittee. 
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